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Film Distributors in Bombay have since 
been completed; and 

(b) if so, the names of the state to 
whom unaccounted money wa~ given and 
the action taken against them? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARll DESAI): (a). The inve;tigl-
lions are still in progress. 

(b) No material regarding payment of 
unaccounted money to film stars was found 
during tbe raid. Film Distributors do not 
deal with film stars. 

Film DI.tribut ..... of Delbi 

9794. SHRI B. K. DASCHOW. 
DHURY: Will the Minister of FINANCE 
be pleased to state : 

(a) whether it is a fact tbat the cases 
of followinl distributors of Delbi relarding 
payment of income tax and other taxes 
have been pending during the last five 
years: (i) All India Film Finance Corpo-
ration Ltd. New Delhi, (ii) A. V. M. Ltd., 
(iii) Billimore and Cbhotubhai (P) Ltd., 
(iv) Desai and Company, (v) General 
Talkis (P) Ltd., (vi) Filmistan Distributors 
(P) Ltd., (vii) Ealle Pictures (P) Ltd .. (viii ) 
Manoranjan Pictures Distributing Company 
(ilt) Venus Pictures, IX) Sabni Brotbers (P) 
Ltd, New Delhi; 

(b) if so, the action taken against these 
persons; 

(c) whether any criminal proceedings 
have been launched against these persons; 
and 

(d) if so, the details thereof? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) to (4). Infor-
malion is being collected and will be laid 
on tbe Table of the House a. early as 
possible. 

Forella Aid 

979S. SHRIMATI TARKESHWARI 
SINHA: Will the Minister of FINANCE 
be pleased to state : 

(a) the total quantum of aid, received 
by India from the Europeall Coa!a!9l! 
Martit C;:Q,!qtrie;~ las I year i and 

(b) Ihe total amount of repayment lia-
bility by India towards these countries ? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) The lotal quan-
tum of aid received la.t year (i.e.) Ihe total 
value of loan agreements signed from April 
I, 1967 to March 31, 1968 by the Govern-
ment of India with the European Common 
countries was Rs. 52.23 crores. 

(b) The amount drawn and outstand-
ing repayment by the Government of India 
to these countries stood at Rs. 426.83 
croces as on March 31, 1968. 

Pro_tlons In L. I. C. 

9796. SHRIMATI TARKESHWARI 
SINHA: Will tbe Minister of FINANCE 
be pleased to state : 

(a) wbether it is a fact tha t on prom~­
tion from Superintendent (Class Ill) to 
Assistant Administrative Officer (Class I), 
an Administrative Officer sets lower emolu-
ments in total than his subordinate officer. 
in L. I. C. ; and 

(b) if so, tbe steps which Government 
propose to take to remove this anomaly 1 

THE DEPUTY PRlto4E MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) Promotion of 
Superintendents (Class III) to Assistant 
Administrative Officers (Class I) in certain 
cases, may elltail reduction in total emolu-
ments mainly on account of dift'erent rates 
of D. A. payable to Class I and Class III 
employees. 

(b) It is for the L. I. C. to deal with 
it. 
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